Need to formulate an effective policy for the disposal of e-waste
generated due to cell phones in the country

SHRI B.S. GNANADESIKAN (Tamil Nadu): Sir, | would like to bring to the notice of the
Government the booming use of cell phones which has created a new, but dangerous, stream of e-
waste. A recent survey reveals the fact that nearly eight lakh tonnes of e-waste would have been
generated in our country by the end of 2012. E-waste is made up of multiple components, some of
which contain toxic substances that have an adverse impact on human health and environment if not
handled properly. Often, these problems arise out of improper recycling and disposal methods.
Though we have specific laws to cover generation, storage, transportation and disposal of hazardous
waste, there is no law for maintenance of e-waste. For instance, we have laws like the Hazardous
Wastes (Management and Handling) Rules, but such laws do not cover the disposal and recycle
management of e-waste which has especially been created due to discarding of cell phone and its
accessories. At present, only three per cent e-waste reaches the recycler despite the fact that 80 per
cent of cell phone parts are recyclable and, if recycled in a scientific manner, environmental pollution
would be reduced. Presently, such e-waste generated by discarded cell phones is recycled without

proper guidelines and rules which would be a threat to environment and health.

Therefore, | request the Government to immediately initiate a special policy and legislation on
disposal and handling of e-waste generated by cell phones and its parts to save our environment.

Need to allot or give on lease the additional and unused land of railways to poor people already
settled in that land
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Need to include human rights in the school curriculum

SHRI SHANTARAM LAXMAN NAIK (Goa): Sir, School Education is getting increased attention in
the country nowadays. The Education Policy of 1986, which was revised in 1991, may have to
undergo substantial change in coming days in view of the proposed reforms announced by the Union

Minister of Human Resource Development, recently.

In this connection, | would like to suggest introduction of ""Human Rights" as a subject in the
school curriculum so that, students realise the relevance of human values side by side, when they

learn physics, chemistry, maths or literature.

Study of "Human Rights" will also prepare the students to be worthy citizens, more so, when
they serve the society as teachers, doctors, lawyers, engineers or even as common citizens. In order
that "Human Rights" get a proper place in our education system, the concept firstly, has to be
included in the New Education Policy and, in the curriculum of the State Governments, prepared by

the mandate of the respective Education Acts and Rules.

Similarly, despite the increasing need felt with respect to inculcating scientific temper in the
minds of the students, no serious efforts are being made in the matter by the State Governments.
Society, by and large, having remained the same, household practices of following superstitious
beliefs are not getting reduced. It is, therefore, again, through the education system, formal as also
informal, that the evil can be eradicated from the society. The school curriculum, therefore, is the

only medium through which the objective can be effectively achieved.
| hope the Government will give due consideration to these suggestions.
SARDAR TARLOCHAN SINGH (Haryana): Sir, | associate myself with it.
PROF. P.J. KURIEN (Kerala): Sir, | also associate myself with it.
DR. E.M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Sir, | also associate myself with it.
SHRI B.S. GNANADESIKAN (Tamil Nadu): Sir, | also associate myself with this subject.

Need to ban the open sale of thinner for white fluid used in typing work
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